| TEM NO 45 COURT NO. 9 SECTION Il T A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s) . 17554/ 20
14
(Arising out of inmpugned final judgnment and order dated 10/06/2014
in WI No. 395/2014 passed by the H gh Court of Judicature at
Al | ahabad)
MEERUT DEV. AUTHORI TY Petitioner(s)
VERSUS
COWM SSI ONER OF | NCOVE TAX MEERUT & ANR Respondent (s)
(Wth appln. (s) for stay and interimrelief and office report)
W TH
CONMT. PET. (C) No. 164/2015 In SLP(C) No. 17554/2014
Date : 28/08/2015 These petitions were called on for hearing
t oday.
CORAM : HON BLE MR JUSTI CE MADAN B. LOKUR
HON BLE MR JUSTI CE S. A. BOBDE
For Petitioner(s) M. R P. Bhatt, Sr. Adv.
M. Rakesh Uttanthandra Upadhyay, Adv.
M. P.S. Deoghari, Adv.
For Respondent (s) M. N K Kaul, ASG
Ms. Chanan Parwani, Adv.
Ms. Niranjana Singh, Adv.
M. S. A Haseeb, Adv.
Ms. Anil Katiyar, Adv.
UPON hearing the counsel the Court nmade the follow ng
ORDER
The speci al | eave petition and t he cont enpt petitio
n are

di sm ssed.

(Meenakshi Kohl i)

Signature Not Verified
(Jaswi nder Kaur)
COURT MASTER
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